Statement showing category-wise Institution, dis
Hon'ble High Court for the month of March, 2026

posal and pendency of this

PENDENCY AS ON

1.03.2026 AS PER

CATEGORIES INSTITUTION DISPOSAL |35HiCo SOFTWARE

CIVIL CASES
Regular First Appeal 96 572 19248
Execution First Appeal 2 0 51
Regular Second Appeal 406 483 49746
Execution Second Appeal 4 6 178
First Appeal from Order (MACT) 405 1005 49450
First Appeal from Order (Misc) 182 147 12828
First Appeal from Order (Matrimonial) 6 {4 1137
Second Appeal from Order 11 1 146
Civil Revision 777 744 17690
Civil Writ Petition 3233 3178 82934
Letters Patent Appeal 277 227 7547
Election Petitions 0 2 38
Recreminatory 0 0 1
Probate 0 0 9
Matrimonial Reference 0 0 0
Income Tax Cases 0 0 0
Income Tax Appeals 47 5 1588
Sales Tax Reference / GSTR 0 0 3
Sales Tax Cases 0 0 0
Sales Tax Appeal 0 0 62
Wealth Tax Cases 0 0 0
Wealth Tax Appeal 0 0 2
Gift Tax Cases 0 0 0
Gift Tax Appeal 0 0 0
Estate Duty Cases 0 0 0
Central Custom Excise Salt/ 28
Custom Appeals 14 89
Central Excise Cases 0 0 0
Central Excise Act 0 0 86
Interest Tax Appeals 0 0 0
Vat Appeals 3 1 345
General Vat Reference 0 0 1
Vat Revisions 0 0 6
Vat Case 0 0 0
Control Reference/lncome Tax
Reference/Wealth Tax Reference/Gift
Tax Reference/Excise Duty 0 0
Reference 1
Civil Reference 0 0 8
CLAIM 0 0 ' 0
Civil Original 0 1 14
Civil Contempts 473 566 4481
Contempt Appeal Civil Petition 4 8 56
Arbitration Cases 49 130 230
Execution Liquidation 0 0 0




E;;Fn;any Appeals 1 1 53
many Petitions 0 0 15
X-Objection 27 51 2861
Tr_rafnsfer Application 116 125 1027
m Applications 84 197 1500
[PMLA-APPL 0 1 46
PBPT-APPL 0 0 5
[FEMA-APPL 1 0 9
Civil Suit (OS) 0 0 0
Total of Civil Cases 6232 7472 253491
CRIMINAL CASES
CRL. APPEALS (D.B.) 190 69 19550
CRL. APPEALS (D.B.A.) 48 18 3137
CRL. APPEALS (S.B.) 377 227 62129
CRL. APPEALS (S.B.A) 24 28 1380
CRL. REVISIONS 274 351 19210
CRL.REVISIONS (FAMILY) 165 110 3567
CRL. WRITS 1229 1299 1378
MURDER REFERENCE 0 1 22
CRL. ORIGINAL CONTEMPT 1 4 26
CRL. MISC .MAIN 5637 7928 42003
Criminal-Complaint-OJ 0 0 0
PET.U/S 378 (3 & 4) 1 108 2758
CRIMINAL REFERENCE 0 0 1
Total of Criminal Cases 7946 10143 155161
To.tal' of Main Cases (Civil & 14178 17615 408652
Criminal)

NOTE: The Institution and Pendency figures are being maintained by NIC branch and the same
are dynamic in nature, as such there remains fluctuations in Data due to updation at various

levels.




